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Order No 2037 /W/Xanh close duct /TS /22

OFFICE OF CHIEF ENGINEER

WATER RESOURCE DEPARTMEWT, ULJAIN (M.P.)

(ce. yn wra@gmad com)
(Tachnical Sanction Order)

Uljain, dated. JA/,12/2022

gRERR g

in exercise of power delegated by Gowvt. of M.P, Financlal department, Bock of Financial
power 1995 vol.ll vide order No G/17/1/95/C/w dated 5 10.1995 ftem No. 21 & Engineering-in
chief, Bhopal Order No. 3484002/p-c/8hopal dated 30.03.12 The Technical Sanction for Kanh
diversion close duct Tehsll Ujjain, Distt. Uliain is hereby accorded for amounting tols. 56677 .42
lakhs (Rs. Fifty Six Thousand six hundred Seventy Seven lakhs and Fourty Two Thousand only) as per
Abstract enclosed on U.CSR. of MPWRD inforce form 192017 and amendments on dated

8.3.21,9.3.21 As detalled below - B - o
e L= | comt(Rs.iniakhg)
1 "A" Prellminary 4.010
|2 | C-Masonry 40464.916 =
- L-Earth Work o 942350 :
a O&M for 15 years 0.25% per year in C work 1517 434
5 K- Buiiding - 10000
(6 | R- Communiction 1093.000 o
rm— — e Totyl | 48031 71
GST 18% | B645.71
G-Total | 56677.42

Rs. mmwmmm&mwmmmrmﬂwmm only)

The Technical Sanction is Subjected to following conditions :-
1- The Expenditure should be debited to head of account 23/4711,

Encl.-

Endt. No2d38 /W/Kanh close duct /T.S./22

2-

approval In writing should be obtained from compentent authority.

3
4
5-

circutar issued from time to time.
[ 5

The Revised technical sanction is registered at 5.E.R.No.
Ganeral Abstract

/ of 2022-

(Anil
Chief Eng 1

in case any addition, ahteration or medification is required during execution, prior
The expenditure should not exceed the Emit of technically sanclioned estimated amount,
Quantity should not exceed the Quantity and Technical Sanction
The work Is to be executed as per specification of M.P, W.R.D. and various techaical

. The lead and lift provided in the estimate should not form basis for making payrment.

Water Resources Department, Ujjain

Copy Is forwarded to -

1- The Accountant General, MP Bhopal for information
2-

Ujjain, dated 29 //%./2022

Engineer-in- Chief, Water Resources Department,Bhopal for information.
The Superintending Engineer, Water Resources Cirde, Ujjain for Information and

(Anilgiih)

Chief Engineer

Water Resources Department, Ujjain

3
necessary action.
4 The Executive Engineer, Water Resources Division, Ujjain for information and necessary
action.
5- “G" Section of This Office for information
Encl- Asabove
Prdn v S
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